STATEMENT BY MINISTER
MR. DEPUTY CHAIRMAN: Now, Shri Pradeep Jain ta lay the Papers. ...(Interruptions). ..

Status of implementation of recommendations contained in the first report of the Department replated

Parliamentary Standing Committee on Rural Development
omfior R waTer & wow TH (3 i o) ARy, § uE e HEe & e
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CALLING ATTENTION TO THE MATTER OF URGENT PUBLIC IMPORTANCE
Rotting of foodgrains due to lack of proper storags facilitiss in the country

MR. DEPUTY CHAIRMAN: Now, Shri M. Venkaiah Naidu to call the attention of the hon.

Minister.

SHRI M. VENKAIAH NAIDU (Karmataka): Sir, | call the attention of the Minister of Consumer
Affaire, Food and Public Distribution to the rotting of food graine due to lack of proper storage

facilities in the country.

THE MINISTER OF AGRICULTURE AND THE MINISTER OF CONSUMER AFFAIRS, FOCD
AND PUBLIC DISTRIBUTION (SHRI SHARAD PAWAR): Mr. Deputy Chairman, Sir, foodgrains are
pracured from farmers at Minimum Suppaort Price with the assurance that whatever the farmer wishes
to zell to the Government at the price offered shall be purchased if it conforms to the prescribed
guality .. Higher Minimum Support Price over the last few years, coupled with better outreach has led
1o higher pracurement in the last three years. The fact that some State Governments have imposed
high taxes has dis-incentivised trade from purchasing food grains which in turn has alsc led to higher
arrivals at Government purchase centres. In States like Punjab and Haryana, over $2.60%% of market
arrivals of wheat have been procured by Government agencies. The all-India average is 87%. In the

case of paddy, the figure for Gavernment procurement is 97.68%6 and 93.61%6 of market arrivals in
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Punjab and Haryana respectively. Az g result, procurement of food graing has rigen from 34.3 million
fonnes in 2006-07 to &0.4 milion tonnes in the year that ended in September 2009, In the current
year, over 53 million tonnes of food grains have been procured since October 2002, As on 07st July,
2010, the stock of foodgrains in the Central Pool was 57 .85 million tonnes, which ig three times that
of 12.35 millicn tonnes as on Q7st July, 2006, This has helped ensure better and remunerative prices
to farmers. However, it has caused a gfrain on storage capacities with FCI and the State Government

agencies involved in procurement.

The total covered storage capacity available with FCI and State Governments s a little aver
426 million tonnes. As a conseguence, about 16 million tonnes hag been stared in Covered and
Plinth (CAP) storage. Because of large stocks maintained by FCI, some damage to stocks is
inevitable, however, the endesavour of the Government has been to ensure that the damage ig
minimised, and | waould like to inform the House that damage to stocks with the FCI has been

progressively coming down over the years as would be seen from the fallowing figures:

Sl No.  Year Quantity Quantity Percentage of Value of
handled accrued as damaged damaged
{in Lakh MTS) damaged foodgrains to foodgrains
(In lakh MTS) guantity (InRs. Crore)
handled
1 2000-01 54713 1.82 0.33 6752
2 2001-02 744.13 0.65 0.087 24.11
3 2002-03 213.00 1.35 0.15 4909
4 2003-04 886.12 0.76 0.09 29,19
5 2004-05 837.82 0.97 0.12 40.28
o} 2005-06 846.72 0.95 0.1 61.70
7 2006-07 726.44 0.25 0.034 16.43
8 2007-08 750.52 0.34 0.045 22.33
9 2008-09 213.23 0.20 0.022 13.03
0 2002-10 87452 0.07 0.008 3.63
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The value of damaged foodgrain stocks with FCI has come down from Bs.47.52 crores in

2000-0711o 3.43 crores in 2009-10.

In the year 2010-11, as on 1.7 .2010, there was a non-issuable stock of 11,708 tonnes with FCI.
Apart from FCI, State Governments and their agencies also maintain stocks of foodgrains from the
Central Paol, till they are lifted for issue under PDS, Welfare Schemes or for open market sales. For
this they are pald expenses, including interest as well as custody and maintenance charges. As on
1.7.2010, State agencies in Punjab and Haryana have reported about 54,260 tonnes and 1,674

tonnes respectively of non-issuable wheat stocks with them.

Recently, there have been reparts of damaged foodgrains in godowns of FCI and State
Agencies in the State of Uttar Pradesh, Haryana, Punjab, Rajasthan and Uttarakhand due to rains
and floods. However, the quantity damaged must be seen in the perspective of total quantities
handled and larger quantities kept in CAP storage becauze of heavier procurement. Ingpection of
storage complexes have been carried out by the Department and FCI officials. Damaged wheat
stocks have been found in FCI depate and State Government Agencies at Harduagan|, Hapur, Orai
and Roza (Shahjghanpur) in Uttar Pradssh; Bani (Sirsa district) and lsmailabad (Kurukshetra
district) in Haryana; in the CAP complexes at Sangrur and Ferozpur districts of Punjab; in the railway
vard in Udaipur, Rajasthan and at Gadarpur in Udham Singh Nagar district of Uttarakhand etc.
Segregation and salvaging of damaged food stocks at these depots/godowns has been taken up.

After guantification of damages, FCl and State Agencies have to fix respaonsibility and recover losges.

FCI has inttiated disciplinary action againet a number of officers in Uttar Pradesh. FCI has also
suspended elght officers. Seniar Officers have been instructed to monitor movemeant and handling of
foodgrain stocks. Teams have been deputed from Headguarters and Zonal Cffices of FCI for

inspection of storage conditions in the depats.

FCI takes a number of preventive steps for the safe storage of foodgraing like carrying out
regular prophylactic and curative measzures for the control of ingectes and pests. Fumigation s also

carried out at regular intervals. The CAP stocks are properly cavered with palythene covers and tied
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with rylon ropes . The CAP stocks are regularly aerated to bring down the moisture content. The CAP
stocks are stored on elevated plinthe and wooden crates are uged ag dunnage material. The principle
of "irat in first out” (FIFO) is followed to the extent possible so as to avaid long storage of foodgraing

in the godowns.

The long-term solution to prevent damage to foodgrains would lie in the augmentation of the
storage capacity available in the country. The Flanning Commission has approved an outlay of Rs.
149 crores in the Eleventh Plan, Bs. 128 crares for FC| ag equity and Bs. 24 crares for North Eastern
States and J&K as grants in aid for construction of godowns . This on completion will approximately

create 1.84 lakh tones of storage space.

FCI have been endeavoring to hire more private capacities in the last two years. As a result,
covered capacity has increased from 227 lakh tonnes to 274 lakh tonnes and CAP capacity has gone
up from 23.8 lakh tones to about 32.5 lakh tonnes between July 2008 and July 2010, The total
capacity increage in two years is 55.5 lakh tones. During this period capacity utilization has also gone
up from 74 per cent to 91 per cent against an accepted normm of 75 per cent. Higher utilization has

further yielded an additional storage of 43.84 lakh MT in the avallable covered space.

Hiring of covered storage space for foodgraing hag it limitations because of competing
demands on available space from other sectars. In arder to create the storage capacity required and
reduce CAP storage, the Department has formulated a Scheme for construction of godowns for FCI
(as well as for the States undertaking Decentralized Procurement of foodgraing), through private
entrepreneurs. Under the Scheme, FCI would give a guarantee of ten years for the storage charges.
About 134 lakh tones of additional capacity has been identified for construction in & States under the
Scheme while identification of capacities in some maore States in under progress. Earlier, the Scheme
envisaged a guarantee of & years which was revised to 7 years in January, 2010, and after interaction
with warehousing industry and private sector entrepreneurs, the Scheme has been further liberalized
and the guarantee period has been extended to 10 years now. Sir, CWC/SWCs have also been
allowed to construct godowns where they have their own land under the Scheme. The CWGC and

SWCs are constructing 10.74 lakh fones on their own lands under the Scheme.
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The for the MNorth-Eastern States where it is felt that private participation may nat be there, the
Department has sent & proposal to the Planning Commission for creation of 575 lakh tones capacity

with an expenditure of Be. 548 crores to be implemented aver a period of 4 to & years.

Summing up, my Department is fully aware of the need and is already taking effective

measures far improving storage facilities and reducing losses to foodgrains.

SHRI M. VENKAIAH NAIDU: Sir, the hon. Minister of Agriculture and Food and Public
Distribution, time and again, has been giving this assurance. He and everybody in the Government is
aware of it, but what ig happening is really shocking. Sir, it is really surprising that in spite of a lot of
hue and cry in Parliament an one side and in media and from every quarter on the other hon.
Supreme Court also had to intervene in this matter - the Government has not moved and the figures
which the hon. Minister has given, | am sorry to say, are far from reality. The hon. Minister is trying to
hicle the reality, becausze there iz & glaring lapze on the part of FCI, various other agencies involved
and also on the part of the Government for not creating adequate storage facility. It is a crime against
the nation. These are not my words. These are the words of the Supreme Court which said that it is a
crime to allow food to rot. It is the comment made by the Supreme Court of India. | think, it has also
issued a notice to the Government. In a Parllamentary democracy, if matters have to go to the
highest court of land and the court has to intervene, then, what will happen to the system? | am nat
finding fault with the court for intervening in the matter. It speaks about our weakness in our system.
It epeaks gbout the fallure of the Government. The Government should have been alive to the reality
of the situation and should have created enough storage facilities. Even according to the statistics
given by the hon. Minister, the storage available in the country is not at all sufficient. It is everybody's
knowledge. Sir, we have total foodgrains of £.718 lakh tones and pucca storage facilities availakle in
the country, both by Central, State and private agencies, stands at 4.20 lakh tones. Sir, 1.78 lakh
foodgrains are stored under tarpaulin! Today, we have reports from various parts of the country that
these foodgrains are getting rotted, in certain areas, because of flood and, in certain areas, because

of cther menace. Sir, we are a country where 40 crore pecple are living Below Poverty Line. Sir, an
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the ore hand, they are not able to get adeguate foodgrains for their livelihood and, on the other, you
are crimirally negligent and allowing to rof & huge guantity of foodgraing which the Government has
procured at a cost of the public excheguer. You just compare these two. Sir, Commission-after-
Commission and Committee-after-Committee highlighting this fact that poverty levels are increasing
in the country. That is a different matter. | am not going into that. YWhen the poverty levels are
increasing, is it not the duty of the Government to gee that procurement, storage and handling is
daone properly and then they are made availeble to the people? Here is & Minister who is in-charge of
Agriculture, Consumer Affaire, Food and Public Distribution. Sometimes, | feel that the hon. Minister
is overburdened. He himzelf has said it to the hon. Prime Minister recently. | am happy about it. Sir, a
country of India's size, agriculture needs an independent Minister. The Consumer Affaire, Food and
Public Distribution also need an independent Minigter. This is not my commentary an the functioning
of the hon. Minister. My point is, no human being will be able to focus enough attention an this issue
it he is overburdened. Food s a major issue. YWe are going to bring forward the Food Security Act
glsn. That speaks of the seriougness of the matter. | would like the Minister to tell the House
specifically what additional storage capacity has been created by the Food Corporation of India itself,
not the area that you got through private people; that is a secondary point. How much additional
sforage capacity, year wise, has been created by the Food Corparation of India in the last five years
of this Government 7 What are your plans, now? The Planning Commission amount, which has been
quoted by the hon. Minister, is a peanut. It is very paltry. The problem ig going to cantinue, | am
telling you. It is surpriging, if this is the approach of even the Planning Commission. They are nct able
to gee the reality. You are procuring food and not able to stare it and allowing it to rot and, thus,
wasting maney. You don't have money and you are borrowing money from outside. Out of the
budget of Re. 10,4,000 crores, nearly Ba. 4.48,000 crores have been borrowed from outside. You
don't have budgetary resources. Whatever resources you have, you are not able to spend it
properly. You are allowing the foodgrains to rot. As the Supreme Court opined, this is really a crime. |

wolld like to know fram the hon. Minister what his action plan is for creating additional storage

276



gspace. 1he panchayats should be invaved. There has to be godowns in the rural areas. Also, there
has to be cold-storage unite, refrigerating vans. These are the need of the hour. Time and again, we
are bringing to the notice of the Government the need to increase storage facilities. And, then, link it
1o the private people alsa. And, then, make them to have affordable credit, with a minimum interest.
Then only you will be able to golve this problem. The food production is increasing; | am happy abaout
it. The Government is sometimes also forced by all of us to procure because the markets are nat
betaving properly and positively. So, that being the caze, additional space creation of baoth, the
godowngs as well as storage facilities for the perishable goods, and also the refrigerating vang are the
need of the hour. Twenty per cent of the production of the country is going waste every year. Twenty
per cent! Twenty per cert is not &n ardinary thing. One of the figures that was made available to us is
that the foodgrains warth Be. 17,000 crores have been lost. Bs. 17,000 crores is not an ordinary
amourt. The hon. Prime Minister had, five years back, said in the NDGC meeting, "India to become
international food supplier” . \We are nat able to supply food to our own pecple. The intertion of the
Prime Minister was, undoubtedly, good. Five years back, he had also 2t Up 8 Committee under the
chairmanship of the Minister of Food. | would like to know from the han. Minister what has happened
ta that committes. What were the recommendations and conclusions of that committee? Then, what
iz the action plan on the cbeervations made by the Prime Minister and the committee, which was

constituted under your own chalrmanship ?

Sir, thiz has been happening every year. And, some sort of agsurance ig given, every year, in
the House. You had given some assurance in last August also. You had given assurances earlier
also. There has to be a time-bound action programme to take care of this. It is not sufficient to say
that eight officers have been suspended. What is the crime? What Is the purishment ? The quantum
of crime for the wastage of foodgraing is very serious. Now, you are saying that eight officers have
been sugpended here and there. The problem is that of bad mainterance and pilferage. And, there
are some reports that suggest that you are not giving proper rent. Therefore, some of the godowns

have been given on rent for storing whisky, cold drinks and other things. | can't find fault with them
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because they are commercial entities. But it is the duty of the Government to create additional
storage facilities. The Government has utterly and miserably falled in ite responsibility. It has become
totally ingensitive to the sufferings of the people. ...(Time-bsll)... The Government definitely needs to
explain what the action plan is that they have so far implemented. What is the action plan that you
hawve in your mind, backed with the support of Planning Commission and also the Finance Ministry to
supplement the starage facilities in the country ? Otherwise, Sir, nobody will forgive this Government.
' am sorry to say that somehow enough attention has not been paid to this igsue. The problem is
simply that of inadequate and improper storing gpace in the country. The Government has to address
this issue on a warfooting. You cannot allow the hungry pecple to die. We are also getting reports
ahout starvation deaths, malnutrition deaths in many States, including the State of Mabharashira, to

which the hon. Minister belongs to.

In Haryara, in Sirea, three lakh tonnes of foodgraing were lost because of heavy floods. In
Gondia, Maharashtra, 54,000 sacks of graing were lost because it was kept in the open. So, thig i
official apathy, callous attitude of the Government, non-avallability of space and, then, the Food
Corporation is becoming & white elephant and not doing adeguately to handle the situation. Al this ig
resulting in the present situation. So, | would like to know from the hon. Minister what is the road

mag, what is the action plan, backed with allocation? That is the main issue.

MR DEPUTY CHAIBMAN! Hon. Members, thig ig Calling Attention and | would like to remind,
all of you are aware of it, that darifications should be sought from the Statement of the hon. Minister
because there is no scope for debate on thig subject. There are 12 Members who have fo seek
clarifications. We are following a convention that every Party should be given an opportunity, not
more than one Member from a Party will speak. Sa, | would like to remind this. Now, Shri N.K.

Singh.

SHRI N.K. SINGH (Bihar): Mr. Deputy Chairman, Sir, | will fully respect your directions that
this iz naot a time for debate, but thig is, really, to seek clarifications. So, it is in that spirit that | have
seven clarfications to seek from the hon. Minister. First and the foremost, it is not really a

clarification, but | wish to draw the attention of the hin. Minister, this is not the time far reading
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books, but | 'was, unfortunately, trying to read this old book of Amartya Sen whom | had the privilege
of attending hig clasees, his old book of 1981 on poverty and famine and essay on entitlement and
deprivation where Amartya Sen has argued that in most cases hunger and famine ig not an account
of lack of availability of food, but on account of the inequities and distortions in the distribution
aystem. | think that what he said in 1981 seems to be dramatically true in, unfortunately, 2010,
notwithetanding the &0 odd years of experience which we have gathered in being able to deal with
hunger and deprivation. So, [am sure that the hon. Minister has read some of the sanguine advice.
We say this because Amartya Sen was recently here to tell ug this time about primary education, but
he had earlier told us on how to deal with issues of hunger and deprivation. Are the alarm bells
ringing ? Unfortunately, Sir, | would like to seek from the hon. Minister, are the alarm bells ringing?
Mow, in reply to & guestion in 2004, the Minister, more or less, =aid the same thing. In reply to a
guestion as late as in August of this year, the Minigter has =aid, more or less, the same thing. In
subsequent guestions which he has answered baoth, in this House and the ather House, and | will not
take the time of thiz House in guoting those, he hag =aid, more or lesg, the same thing. So, my
question is: Are alarm bells ringing on the basic core issue of absence of adeguate storage facilities,
distribution distortions and the efforts being made by the Government being credible enough? My
third point, Sir, iz that the Minister has just told us of the tremendoug efforts which the Planning
Commission s now making in concert with the Department to enhance storage capacity . Indeed, thisg
is ncthing different than the presentation made to the core group of the Central Ministers and the
Chief Ministers by the Ministry of Food, Consumer Affaire and Public Distribution on the 8th of April,
2010, But | wish to remind the Mirister that as early as in 1979, at the time of the Green Revolution,
there was a very famous speech which was made in which it was said, "That the idea was to
decentralize storage - eventually, creating storage - unite right down to the block levels of the
districts - and obviate the prablems of long distance transport. This was said by Mrs. Indira Ganchi
in addressing the problem how to improve the distortionary component. What are the lessons that
we have really learmt from thig basic fact of decentralizing storage capacity and obviating therefore
the need for creating large storage capacities in urban conglomeration sa that the problem of long

hauled transport and inefficiencies connected with this are dealt with 7

My next point on which | wish to seek the clarification, Sir, is that while it is important to

enhance the storage capacity in the public domain, does the Minister have any plans to be able to
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enhance the capacity and storage capacity of small farmers? Indeed, Sir, if this was done, then
based on some post-harvest insurance, based on the assets which the farmer has post-harvest, he
can then hypotheticate, borrow for meeting hig immediate needs and borrow for being able to mest
the liakility and loans which he may have incurred in the harvesting process. Indeed, Sir, in the
planning of the entire agricultural matrix, we have forgotten the need to empower the small farmer in
augmenting his capacity to really withetand the need to make distress sales which he does and =o
augmenting small farmers' storage capacity which Is in line with decentralizing storage capacity Is an

area which, | think, requires very tangible action.

My next question is that in line with the discussions made in the discussion on prices, would
the Minister congider an aggressive open market operation to be able to bring down not only food
prices but to be also able to dispose of this large amount of etorage which has been built up and on

which there does not seem to be an immediate off-take?

My next question, Sir, is that would the Minister consider revamping the Public Distribution
System in line with the recommendations made both by the Wadhwa Committee and the MN.C.
Saxena Committee Report which would revamp the PDS in a very credible way ? ...(Time-bsll rings)...

Two ather guestiong, Sir, and | will stop.

When will the Minister come to a sanguine conclusion on what are paverty numbers that he is
dealing with? He is still talking in & public statement in line with the Tendulkar Committes Report.
Indeed, 3ir, in the presentation made to the Group of Chief Ministers and the core group in the
penultimate to annexures, he has talked about the wide varigtions on the extent of subsidies which
are needed but these would all depend on it. Would he come in the near future to a conclusgion on
what the poverty numbers are and what needs to be addressed ingtead of leaving this for a wide

discussion in the puklic domain?

My firal question, Sir, therefore g that in the light of all thig which is being =aid, how does the

Minister propose to deal with it end have & credible action plan to have an integrated and a cohesive
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areswer to these multiple challenges and an which hig statement regrettably, Sir, does not leave too

much optimism with us?
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THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Not mare than five minutes, please. There are

a number of Members who would like to speak.
=t a4, ﬁ‘l’s’ N, Uh d1d Sﬁ?%\', Indlian Grain Storage Management and....

THE VICE-CHAIRMAN (PROF. P. J. KURIEN): Thig ig Caling Attention motion. Please,

confine it to five minutes.

oft o130, fiE: T2 I IFERT SHE F99 & oY S8 fmae @t &1 2 1 g,
b TN H A A AT W S "

st AR Al (SO USE): SUGWRIE FERY, A AT Sl 1 of ger & 2, Sud A
Hewd 7121 ) 29 991 ¥ wief Wi areHl 9 ¥ WY vE 2, 98l Susl W &1 w2 e ve 2, wigi 9
FHIET 3R e Bl R €1 ke & fiY wiel gHRT 29 88 9211 @l Gl A e6d HaR WY 2, il
FATUT SR FEAL £, U 21 o 1 e+l &1 AR e | q9a18 Bl o1, 71 OS] ¥ 8] AT
% HIe TR 3H o1y o sraey] v vl 82 9 9 99 =g 3 enfl ere 1 egr H ge

BTN AT ETEA G WL 71 T e of 1o Vord T3 R ot # 78] V2l 3R q97e gar A
ST FTEAI 5 o6 SR A el HeRYT &9 2 iR a1 5o A 71 951 98 &7 117 985

TR o HERYT efAa 2] of TUey T R IS gaNl IS daig garl| H S arg 1% J8f 9e
fepeteiT s arer 27 98 grerd oy e @) 1 21 O gTeid | g9 S 2R 1 Y W 9 e
TS 21 T BFTR BHIR TR ol SATeIes 311 & 16 H YRV 8] &% 01 %2 2 o a1 78| 89 9+
TR T, A1 GEAL 6 BB E1E £, o g2 90?9 A1 e, S TRaR T Sl e et
1A W A AR 92 G172 AR b TR 1 59 BE & [ T2 WRBN TNE1 6] BAGE § AN FHNT
TR SHRT IR YRR U AR RET & TREBTR 31 1 AU Wb A of S| 2 3R S PR He [ H
STl Tl 21 ST el B O AT 2, S THY TR TREPIY gorT] AP IS HSRUT A 7 of S
THEHT AR A o WY §1 T8 S0 56 7| 9N I S b A 7SS 41 H 21wl B =
ORI G T8 el 27 BA 54 N8 U S 1 ga1a ] | Y 8 57 HElRd, W U a8ER BN

T <11 a1 91 R ©, S TS W1 SWe] Wel 4o el We U 81 U o o1 89 TS @l
HERU) B3 H, TR TBIA B H, SHD | 9w H, SHD W -GG U= 51 1, 215 U $IY il

283



=1 A a7 § - B B eedy AR H T ok B - gEdl v 59 e e
1 S AR D 371 Ge F0] 81 ocl 7 51 WRGR U U8 A & (% a8 Rpa $eRYT SR
Tl 2, fpam 13 & 1oy 4 e RuT W= gred 87 &8 Wi & 1% < 1 of 1< gla 2, @ g 81
1 T B, TEROE T Y 0% SUh] HSR0] &1 S Whal £ &R SHE 415 o1 BV &
FBe 2| # A AT S A @R 5 R o s S O e R # 2, 96 ¥ fhae
IS U% W1 4 A R 8 Rk BINY 98 U I8 8, o4 g8 Wl X2 § 91 981 & qH 0
ARTERT SO 98l U Maee? 99 3 27 anf) gre ¥ € ve Jee T andt off s 9w 8 S
BN A1 21, SUh Tae H U2 e [ 7 [ U8 YRg 7 g7 S ¥21 £ 7 Wi IR W ele
Y P PR DTl D ST (521 1| ST SHe! Wi ST &1 T T w2 M el & urae § 74
&4 Bl TRT 2T SR BRI 1T ¥ 1 1l U8 W YbY 91 A1vEd s & alies g8 9 o
ERAT 21 981 1¥ .33 Urerd 3TTS SH1 S BRI SHH g3 i U & 318 ¥ 1.02 MR 2T HH
SNl HEISH, TE TS| 1 &b BIRUT ¥ -Ta] g3 T Fieth Food Corporation @ ARPIRIT & gRI
S dBt W IIE B T 1 AN Wi TR Ul BNIg Uy Bl g 3 H gl 3 Wey § wWaR
1 P aTE T @17 H JE I A S S A A S G 6 S e H w1 S B el
REIE? HERM, # ARG HAFT S T g2 o1 S =2 & fp 29 WG SN U UU B fbas e
2 S TR 2 &R W e TR 2 1 TR RIS 7 R W Y g 87 39 e &R
TG a7 & 1Y av 1 7€) oo ox wE1° 9l del @ 5 4 v 0 O o w2 faud
Aed 9 59 W & o oy v o & foi fssrs wizde uideeiin & aiev AR &l awar,
iR 7 7 72T WS 91 9B & 1 59 9% I% Wield o1 76 B S YE Nl BN £, SUG aavlE
ol ek I i Rl T2 BT T iR S RN a1 2N Tl g 9ol el (W B
=E... 3P TR T URI § H I H] A B RIS J I8 HY S e g [ o 26 $RiS Jel
I S, TR ARG TR TR & 41 &1 R ...(REE)... TR AT o -1 97 9971 & 3R g
TR B g 2 B ST 2 9l o Hie! e 2

= FUTRAE (1. TS, FRE): TR B g1 2

284



1.00 P.M.

N AE== JIe: § B AT 3 21YE 4 IS A 61 N g 9l ga, S IR &1 Prane!
@Y a7 A A S A o) weede A @l 2 5 ans alERa W srdard) &1 § s
=MEd g & 9 e AREIRGT UR w1 BHaE! B T AR g1 29 A8 AHENAT & Rearh
FIETE R W, ] ] TR @RE 98 W AR I8 8, ST g 21 T 27 T8 T g e
ST, SR IR A S e ARl 2, ST S FUN H R V2T B, YEAL Y 7Y VEE,
TE1 IR 1 SH WPBR W A1 ] galg 161 o7 8] 8 7 § S =g 26 ee 51wl ¥ Od fpe
el T AT ¥ el UHHRIE & MEM! & o #1578 5 o a1 3@l 07 917 Feled,
S e # A1 7 7 R XTSRRI H UHHeTS b IS H ST Tl 9] ] Fiet Skl WHn
TR oAl AT IRTE AT IRE+ o fofq TR 11 5 Ha = 3 4 =15t e Wi 21 # S e g 6
2wy ¥ g1 Hrfard) FYa? el v @ A A wET S @ g of s A g 15 e e
Tt # gl A ST e | fpae] gig ol Tl &, A1l IS B gaTe ] 1| o b AR THET B
T et A, TN U0 SR @] & RIER 798, $60H TRaR A9 GNEH 5| g=dTs|

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Honourable Members, in the Calling Attention,

only clarifications should be sought. Maximum time ig five minutes . Now, Cr. Manohar Joshi.

DR. MANOHAR JOSHI (Mahearashtra): Sir, | am thankful to you and alzo to Mr. Naidu who
raised this impertant issue in the House. Sir, this issue is important and, ultimately, the farmers are
suffering because of shartage of storage facilities. | cannet imagine how the food can be rotting for
want of storage. Sir, sametimes, things are beyond the control of the Government and they are not
done. | can understand that. But, here, things are within the capacity of the Government and if the
Government does nat do it, it is definitely a matter of great worry to everybody in the House.
Canstruction of gadowns ig not an activity which is impaossible to do; particularly for the Government
or organigation like the Food Corporation of India, the matters are not difficult to do. But,
unfortunately, things are not being dore. The Minigter in charge of this particular work is Mr. Sharad

Pawar who comes from my State and | am confident that it he can take up this particular job ina

285



gpecific time-bound period, he will be able to do this. But, unfartunately, he does not have sufficient
fime to do this and earlier, | had ago mentioned, he has requested the Prime Minister to reduce his
burden. The Prime Minister iz not doing that. You are all aware that almost one week was |lost in bath
the Houges on the issue of riging prices. For rising prices, there are a number of reascons. But, one of
the reagsons is that the food is wasted. If you ask me whether the Minister can doit, | would say that
by fixing & specific time, he can do it. But, it i2 being not done and that worries everybaody including

me. The thing ie such that it can be done, but, it i= not being done.

Sir, lam not gaing much inta the figures, but, the total guantity of foodgraine handled by FCl s
726.44 lakh tonnes in 2006-07. In 2007-08, it wag 750.52 lakh tonnes; in 2008-02, it is 913.23 lakh
tonnes. So, If you lock at the figures, the quantity of faodgraing handed by FCI is increasing every
year. It clearly means that the Government has not been able to construct godowns for storage. Sir,
while replying to Question No.314 in Rajya Sabha on 16th April 2010, the Government has given the
details of the steps taken to ensure proper storage, movement and safe Lpkeep of foodgraing. Here,
[ would ke to mention a few of them. First is, all FCI godowns to be constructed as per
specifications and foodgraine stored by adopting scientific storage practices. It clearly means that
the godowns constructed by FCl are nat properly constructed. The work is not done scientifically and
according to rules meant for them. Then, Sir, all types of treatments to be carried out regularly and
fimely for controlling ingects, peste, etc. are not done. Sir, these are very emall matters. | would like
the hon. Minister to tell me why such things are nat done becauge thig is mentioned in the reply given
by the Minister himself. Sir, regular periodic inspection of stock godowns is to be undertaken by
qualified and trained staff of the FCI. It means that regular inspection is nat being done. | do not
understand when the Food Corporation of India has such a huge stock, why the upkeep is not there.
There are two autharities which at present do the work of construction of godowns, the Food
Corporation of India and the Central YWarehousing Corporation. The former does 208.36 lakh tonnes
and the latter doeg 104.57 lakh tonnes. But these are also not doing sufficiently, and therefore, the

problem remains as it is. A lot of uproar on this issue is made in both the Houses, but still, the
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Government seems to be not attentive. Therefore, finally, the demand is made that a Parliamentary
Committee 1o enguire into the huge waste of foodgraing, including wheat and rice, lying in the open
FCI godowne, dus to mismanagement and manipulations iz reguired to be constituted. 1= it
agreeable to the Government ? Is it agreeable ta the concerned Minister 7 Whether he i prepared to
accept the appointment of a Parliamentary Cammittee to go into the malpractices and all these
things. This is my firet guestion. My second guestion ig, instead of allowing the foodgraine to get
rotten, why not distribute it among the poor people and save their lives. Thig can be daone at a right

time. If the Gavernment agrees to both these things, their sincerity will be clear.

Lastly, | would only request that give a specific time that within the specific time, the
Government is prepared to canstruct necessary godowns, whether through private party or thraugh

the governmental institutions . But this has algo to be dane. Thank yau.

SHRI M.V, MYSURA REDDY (Andhra Pradesh): Thark you, Sir. It seems to me that the
Minister's statement is contradictary. On page 3, it has been stated that the value of damaged
foodgrain stocks with FCI has come down from Bs. &7.52 crares in 2000-01 to 3.463 crores in 2009~
0. But it you gee the figures far the years 2005-06, the value of damaged foodgraine is Bs. &1 crores,
for 2006-07, it Is Rs. 16.43, for 2007-08, it is Fs. 22 crores, and for 2008-09, it is Rs. 13 crores. In
the same page, the Minister has himgelf stated that the capacity available with the FCl and the State
Government is a little over 42.5 million tonnes. A= a conseguence, about 16 million tonnes has been
stored in Covered and Plinth storage. This ig the situation. Now, because of good raing, the stock of
rabi crop in wheat and kharif crop in rice may well exceed 60 million tonnes. So, the damage this year
will be more. That is why the statement ie contradictory. | also want to ask some clarification
regarding these stocks how you are going to utilize these stocks because the Minister has said that in
future, we have to increase the capacity of godowns. We have to chalk out some plan or something
like this. This year iteelf, the production will exceed 40 million tonnes. How he ig going to utilize &0
million tonnes because already 14 million tonnes are in the open sky and it will definitely become
rotten, and again, if you add wheat of rabi season and rice of kharif season, then how he is gaing ta

utilize them. The secand thing is regarding buffer norms. All these figures | am gucting from the FCI
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webzite. Probably, the FCI might have briefed the Minister also. What is the guantum of food stocks
with the FCI an st July?

The total stock of rice with the FCI s 242 lakh tonnes; the buffer norm is 98 lakh tonnes; the
surplus iz 144 lakh tonnes. For wheat also, it is the same thing; 355 lakh tonnes are in stocks; the
buffer norms are 175 lakh tonnes; the surplus is 164 lakh tonnes. Almost 309 lakh tonnes is the
surplus. So, the Minister has to explain as to why they are exceeding the buffer norms. They are
exceeding the buffer norms, year by year, because every year, the situation is like that; they are
procuring more than the buffer normz. The Minister hag introduced one OMSE scheme. And alsa, on
price-rige, the Minister hag, two days back, told us that only 4.75 lakh tonnes of foodgraing will be
given to 15 States. So, such stocks are lying with the FCIL. It is one-way traffic, Sir. They are
procuring it from farmers and are keeping it in the godowns. How to utilise that in a market ? Because
of the one-way traffic, there is a shortage of grains in the open market. Keeping all these things in
viewr, 18 there any proposal with the Government to allot the graing at an MS price at which they
procure? Then only they can get rid of the stocks from being rotten, and that will become useful for
human consumption and the loss will be minimized, Sir. | want to geek clarifications for these two
things, over and above, the buffer norm stocks are procured, and how he is going to utilize these

stocks also.

THE WICE-CHAIRMAN (PROF. P.J. KURIEN): Thank you, Mr. Mysura Reddy. Hon.
Members, there are ten names more. We want to complete it before the lunch-break. So, | request

every Member to just geek clarifications only.

SHRIMATI SHOBHANA BHARTIA (Nomirated): Sir, | would just seek a few guick
clarifications, but | would like to say that half the children are malnourished. India ranks "Sixty-Six'
cut of 88 countries when it comes to the Glabal Hunger Index and a guarter of the world's hungry
population resides in India. That too, Sir, when we are the second largest grower of wheat and rice,

and our grararies are full.

Sir, seeing the entire issue of storage and distribution of food, the entire way in which we
address this issue, the problem is very deep-rooted and it cannaot have any quick fix solution. Sir, the

mess in food maragement has now become an igsue where we see so many starvation deaths and
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children suffer from malnutrition. On the one hand, Sir, FCI pays the State agencies money for
procuring the wheat or the rice, about Re.1,800/- or Rs.1,700/ - per quintal; R=.800-1200/-, on an
average, goes to pay the Minimum Support Price. What happens to the rest, Sir? This money should
be used for actually ensuring that the foodgrains are properly stored. Are there any guestions asked
as to where does this money ga, Sir? Alot of foodgraine are kept in the CAP method as the Minister
himeell clarified, but it iz not because of there being shortage of godownzs. T i, very aoften, a
preferred way of actually storing food, just putting it on wooden plarks, covering it with tarpaulin and
keeping it under the CAP method because this also breeds a lot of corruption, Sir. There are
repeated requests then to keep investing in more gunny bags, more insecticides, mare planks of
wood. And it took an BT1 application, Sir, in 2008 to actually get the figures out of FCI that we had
lost, between 1997 and 2007, almost 1.3 milllon tonnes and we spent almost three crare rupees just
to get rid of thig rot. FCI falls to uge any scientific ways and means to preserve the stocks and they
do not even enforce any preservation norms when it comes to the State. Sir, there is a huge trust
deficit whereby the private sector does not want to get involved. The Minister stated that he would
like to have mare public-private partnership, but this is because of the erratic behaviour of the FCI
cofficiale, Sir, that they keep changing the methodolagy of payment from the general basis, where it
pays you on the basis of the godown, to the actual basis, where they pay on the basis of the number
of bags stored; they do this without arny consultation. They hire and de-hire godowns at their whim.
In fact, Sir, the individuals whao chocse to complain, very often, are penalized and for almost 8-10

years, thelr godowns are not used.

Sir, in 1998, a group of 123 pecple got together and set up a storage capacity of 25 lakh metric
tons. Suddenly, after four ar five years, the FCI changed the methad of payment on actual utilisation
basis which made the entire project very unremurerative and these people have to shut down and
get out of this. Many godowns are lying vacant because of the flip-flop by the FCI officials. | believe,
now, Sir, that the FCI is seeking Chinese caoperation as well in terms of evalving scientific starage

facilities. But there are certain questions that need to be answered. How much starage or haw many
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godowns have been de-hired by the FCI? How much of wheat or rice are, therefore, kept in the
open? What s the reason for that ? What is the accountability ? The Minister mentioned that action
had been taken against certain erring officials. YWhat is the position of the inguiry against these

people? Are we looking for higher technology for starage?

Finally, Sir, if the Government wants to give a thrust to this area, then, | have two suggestions.
One Ig that the warehousing must be made a priority for the lending sector and second is that the
Government should consider substantial tax holidays it it wants people to come in, and there has to
be a certain continuity of tenure. The Minister did say that it was going to be on a tenure basis. But
even the made of payment, whether they are going to be paid on the basis of per square foot or

actual basis ar general basis, should be clarified. Thank you.

DH. K. P. RAMALINGAM (Tamil Nadu): Hon. Vice-Chairman, Sir, | am thankful to the Chair
for giving me an opportunity to participate in this Calling Attention mation. Thig ig my maiden speech

in this august House.

THE VICE-CHARMAN (PROF. P.J. KURIEN): But during the Calling Attention, the rule of the

Calling Attention will prevall. You speak for three or four minutes.

DRE. K. P. BAMALINGAM: Sir, this House had heard famaous parliamentarians like our founder
leader Anra, the great Perarignar Anra, the firet Dravidian Progressive Party Chief Minister of
independent India. This is where he peinted out the need to cvercame regional imbalance. This is
where he had impressed upon the need for national unity and integrity. This is where he decided to

take our movement ta be part of the national mainstream.

Thig ie the Houge from which he had given ug the great legacy of federaliem, which ig being
upheld by our beloved leader and the fifth time Chief Minister of Tamil Nadu, Dr. Kalaignar, the chief
of DMK, He took charge of Tamil Nadu in 1962 at the age of 45. Now, he is 86. Even in his 100th year
he will be the Chief Minister of Tamil Nadu and a guide and philosapher to the demacracy of this

nation.

Now, let me come to the serious buginess befare ug. Many of my colleagues of this House

have expressed shock and pain over the huge grain loss . Wastage of our farmers” labour is a matter
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of concern. There is concern not only in this House but aleo in the Chambers of the Supreme Gourt.
Thousands of tonnes of foodgraine grown by agriculturists have all gone waste. Rotten grains are to

be poured into the Bay of Bengal.

It is clear that our FCI godowns nesd more attention. There is a need for scientific
management. Graine must be protected both from pests and masture. Government must rightly

connect starage and supply of grains for PDS.

We leant that cur buffer stock has ¢ lakh tonnes of foodgrains. Buffer stocks must nat be
sfored at & =ingle place. Certain percentage of foodgraing in every godown spread all over the
country must be part of buffer stock. Then, there ig a scope far recycling the stock. We can use them

without wasting it.

The Centre is giving at a higher cost rice and wheat to the States for PFDS. But our leader, the
Chief Minister of Tamil Nadu, Dr. Karunanidhi, whose name itself means kindness, gives rice to the

paor at a cost of one rupee per kilogram through the PDS.

He has been writing to the Centre for allocating maore rice from the Central stock at APL rate.
At least, from now on, instead of pouring the grain into the stomach of the ocean, pour it into the
mouthe of the poor of the nation. Thig is for distribution to the needy poor people at a reduced rate.
Much appreciated schemes of Tamil Nadu must get Central incentive. It must be in the form of mare
rice and wheat for POS in Tamil Nadu at APL rate. The Supreme Court has also given an idea that if
the Government is not in a position to store, such foodgraing must be taken to the PDS directly. One
could understand it drought is the reason for low production and then leading to price rise. Sir, we
have enough production and necessary buffer stocks to mest the basic needs of the peaple, but
becauge of the mismanagement of buffer stocks, foodgraing have rotten without being used to feed

the hungry poar. It is very saddening.

| urge upon the Central Government ta assign the role of maintaining Central food stock to well
adminigtered States like Tamil Nadu. The Union Gowvernment must go in for getting up foodgrain

stocking facilities in every Panchayat Unian. Construction and maintenance of such rural starage
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facilities can be the part of the Mahatma Gandhi Mational Bural Employment Guarantee Act,
(NAREGA). The rural godowns must be pest free even if they are very small units. Only then better
management of storage and avoidance of wastage will be possible. | would like to know from the
Government whether steps wolld be taken on a war-focting to save the labour of our farmers. It is
the farmer who leads a complete life. Al others in the world go behind them. So farmers’ labour must

be respected and protected rightly. With these words, | conclude. Thank you.
SHRI PRAKASH JAVADEKAR (Maharashtra): Sir, let us continue this after lunch.

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): We have six more speakers and then reply.

What is the sense of the House?
SHRIPRAKASH JAVADEKAR: Let us take it after lunch.

SHRI M. VENKAIAH NAIDU: Sir, if we want to have a lunch-break, let us have it immediately.
I there iz no lunch-break, then we will go and have something and then come back. That is a

different matter. Let us break for lunch and after lunch we can continue with this.

THE VICE-CHARMAN (PROF. P.J. KURIEN): If this is the sense of the House, | adjourn the

Houze for lunch for one hour.

The House then adjourned far lunch at twenty-three minutes

past one of the clock.

The Houge re-agsembled after lunch at twenty-three minutes

past two of the clock
THE WICE-CHAIRMAN (PROF. P.J. KURIEN) in the Chair

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): MNow, we will resume the discussion on the

Calling Attention Mation. Shri K.V, Ramalingam.

SHRI K.V. RAMALINGAM (Tamil Nadu): * Hon'ble Vice Chairman Sir, According to a survey
conducted by UNICEF (United Nations Children's Fund, formerly known as United Nations

Children's Emergenay Fund), it is merticned that one third of the malncurished children of the world

*English translation of the ariginal speach in Tami|
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are in India. Among them, sixty three per cent of children are suffering from hunger. Due 1o lack of
proper storage facilities, more than five lakh tonnes of food graine are spoiled every year. Sir, | would
like 1o emphasize that proper steps should be taken by the Union Government to save the food
grains properly in order to prevent rotting and the necessary measures have to be taken on war-
footing. | would like to ask the Union Ministry whether they have any contingency plan to properly
store the food grains which have been rotting in the godowns of Food Corporation of India (FCI), &
Central Public Sector Undertaking. [ would alzo like o ask the Union Ministry whether they are ready
to distribute more food graing to the people through Public Distribution System instead of allowing

them to rot further.

Public Distribution System is establiched to regulate the prices of essential commuodities in
open market and to distribute them to g vast majority of people at affordable rates. But the real
objective behind the establishment of Public Distribution Systermn is not followed in practice. The main
aim of the Public Distribution System s to provide Food for all’. This cbjective is now pushed to
backzeat. Black marketeers and hoarders stockpile food graing and essential commodities. They
create an artificial shortage of food graing in order to increase the prices and to sam maore praofit for
their own personal interests. Sir, thig is a fact. In order to keep the prices of essential commaodities
under contral, food grains have to be brought to open market at fixed and fair price. This will also
prevent them from rotting. | would like to reguest the Government to congider my suggestions for

further action.

In India, storage facility iz available for storing only sixty two million tonnes of food grains. The
available godowns are not sufficient enaugh to store all the food grains produced in India. In order to
avert the scarcity of storage facilities, whether the Government have any plan to allow either private
gector or foreign investors or both to build more godowns ar warehouses for storing the Tood graing
properly? If so, whether the Government have already approached any private party or foreign
investor? Or have the Gaovernment taken any initiative to give any interest-free loans to educated
rural youth through nationalized banks to establish godowns? Do the Government have any plan to

doso? If so, what are the steps taken by the Government ta implement this plan?
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Sir, In this context, | would like to guote a recent Judgement of the Supreme Court. The
judgement says, Ina country where admittedly people are starving, it is a crime to waste food graing.
\What are the measures to be taken by the Union Government to prevent rotting of food graine? Ina
recent news item, twelve lakh metric tonnes of food grains are rotting in Punjab. These food grains
are stored in godowns managed by Central Public Sector Undertakings. 1t is stated that it is mainly
because of the negligence of the officials of Food Caorporation of India (FCI), a Central Public Sectar
Undertaking. | would like to emphasize that strict disciplinary action must be taken against such

irrespongible officials.

According to a new survey ten thousand six hundred and eighty eight lakh tonnes of food
graing under the management of Food Corporaticn of India (FCI), have rotten due to the lack of
proper storage facilities. They have become useless now. The research has alko stated that the
guantity of food grains that have =o far been wasted would have fed more than six lakh people for ten
years. The Government should take immediate steps to protect and fo distribute essential

commaodities in & proper way for the welfare of the people.

My Hon'ble colleagues who have spoken before me indicated that more cases have been
registered in Tamil Nadu with respect to smuggling of food grains in Tamil Nadu. If more cages have
been registered in the state of Tamil Nadu with regard to smuggling, it indicates that the State
Government of Tamil Nadu is not functioning in a proper way. It is the duty of the Government to curb
smuggling of food graing instead of registering cases against the smugglers. There is no use in
registering cases without taking strict measures to curb smuggling. would like to remind this House

about the poetic lines of Dr. Puratchithalaivar M.G.R, the founder of our party AIADMK., He has said,
"This Is a blind warld which seeks livelihood through short-cut methods
This is an underwarld which shows expertise in plunder and robbery.”
The Hon'ble Member who have spoken befare me quoted a couglat from Thirukkural .

“Who ploughing eat their food, they truly live
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The rest to others bend subservient, eating what they give' (Couplet No. 1033).

That ig, the farmers live in & meaningful way . Al others are his subordinates as they are eating

the food given by them.

Sir, the status of farmers ig not in the above mentioned way in Tamil Nadu. One litre of milk
costs Rs. 10/~ whereas one litre of water costs Rs.15/-. Sir, this is the Government of the people,
elected by the peaple, for the people. If the Government is really interested in the welfare of the
people, they have to take measures on war-footing manner to pravide food grains to them. With

these words, | conclude my speech. Thank you.

DR. K.V, RAMALINGAM: He is unnecessarily acocusing the court. ...(Interruptions ... He

should not say things like that. ... (Interryotions ). .

st SuuvREg . 19 I S WEE, oW W Please take your seat.

...(Interruptions )... | would take care. ... (Interruotions )...

SHRI K.Y, RAMALINGAM : *If the Government is really interested in the welfare of the people,
they have to take measure on warfooting manner to pravide food graing to them. With these words, |

conclude my gpeech Thank You.

THE VICE-CHARMAN (PROF. P.J. KURIEN): All right. Thank you, Mr. Ramalingam. Now,

Mr. Y.P. Trivedi. Please conclude your speech in four minutes.

SHRI Y.P. TRIVEDI (Maharashtra): Sir, | believe we have & very strange situation. Today we
have problems of plenty. About 50 years ago, we had problems of scarcity, when our Prime Minister
had to go all the way to the United States to ask for food and we had that PL-480 Programme
through which we got food. At that time, there was no problem of storage because there was
scarcity; there was no food available for storage. Today, we have problems of storage. There ig g0
much of food. The production is about &0 million tonnes whereas the reguirement ig about 40 million
tonnes; we have a surplus of about 20 milion tonnes. The great Dr. Minhas had said that, given
proper agricultural policies, India could become the bread-basket for the whole warld, and we have
proved it to be true. But, with that, we have problems. YWe have problems of storage. Now, ag you
hawve rightly said, Sir, we have to come out with suggestions and clarifications as to how this problem

of storage could be met.

*Hon. Member sopke in Tamil
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Several suggestions have come from several carmers. Now, | would like to add one of my own.
Siry in the good old days, our mothers and grandmothers storing food graing for the whole year. They
had their own indigenous methods of having probably some mercury pill or castor dl and the food
grains uged to last for the entire year. The foad graine were sent periodically ta the flour mills, and we
used to get atta. Now, those days are over. We are all calling for Aashirwad atta or Tata atta, o
nobody stores food graing. So, there iz a tremendous possibility for our householders, the ladies
being in a position to store food graing for the whole year. YWe must give them some incentive. If
these incentives are given, then these househalds can probably be able to save ot of these food
grains which are rotting now. It can be stored in the houses, in those old sellers, in which goods can
be kept. Mow, we do not need 2o many silos. So, this iz one aspect on which | would reguest the
Food Minister to please apply his mind. | must congratulate him because instead of scarcity, now we

have the problems of plenty. | think, the problems of plenty have to be met.

Sir, one of the suggestions which was made, and which was also a very valid suggestion is
that these godowns are used in some places far the purpose of storage of whisky, for the purpose of
storage of cold drinks. | think, in those cases, a severe punishment should be meted out 1o those
persons who have canverted the uge from storing essential items like food graing to storing probably
non-esgential items like whisky or cold drinks. | think, these are the two aspects which should be
bome in mind. This is an excellent position. | must say we are happy and urhappy at the same time.
\We are happy because we have got go much of food graing, and we are unhappy because we are
not in a position to stare these food graing properly . There may not be starvation, but, then, definitely
malnutrition is there at a large number of places. This can be met by a proper administration and
proper food storage policy. For that, the public-private participation is very, very essential. Thank

you very much, Sir.

SHRI PRASANTA CHATTERJEE (West Bengal): Sir, hungry people in our country continue to
starve. Farmers, even in the State of Maharashtra, continue to commit suicide. But the food grains
either rotting or being eaten by rats. This is the situation of the country. And, we must take inta

account the scenario when it is happening. It is happening when 7%6 of India's children under five
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years are malnourished, 52%% per cent of India's women are anaemic, so on and so farth. Sir, when
the Government is telling the nation to wait till monsoon to get food at reduced price than today what
it is, about 3 million tonnes of wheat iz rotting because there is no space available in godowns. Sir,
our demand ig, cutside and inside the Parliament, for universal PDS has been denied. Mot only that,
the people of Kerala, even in West Bengal have been denied extra allocation, Sir. Now, that has been
denied. Now, the Supreme Court has advised to releaze food graing to the people. The hon. Minister
has not referred to the Supreme Court ruling. What action has been taken by the Government since
then? Sir, when the States plead with the Centre to release food stock, the Centre says it will trigger

inflation. But the hungry pecple remain hungry. That is the situation in our country, Sir.
Sir, just now, the previous speaker said how to build up the domestic food stock.

How it can be when 77 per cent of population is depending on less than Rs.20 a day? How in
the absence of land reforme, we can dream of that? Sir, the Minister has given some data here. Even
our warehauses iz a very bad idea because it is stated here that the bags stared in the first phase lie
at the bottom and are rotting because they cannot be taken out first. Anather Member, Mr. Singh,
has drawn attention to this matter. So, what action has been taken to improve the situation? Mr.
Swaminathan placed before us some ideas. What action has been taken by the Gavernment to
implement those recommendations? s the Government taking any step to introduce those
solutions? The Mirister has to give answer o these questions. Sir, it Is & grave situation. As we
know, inanswer to one guestion (as gathered from website) relating to Narthern India only, the FCI
informed that 1.83 lakh tonnes of wheat, 3.95 lakh tonnes of rice, 22,000 tonnes of paddy and 1000
tonnes of maize were damaged between 1997 and 2007, This amount of foodgrains could have fed
over ten millicn peaple in a year. It has come to our notice. Sir, | am concluding. So, in this grave
situation, | would like to request the hon. Minister to throw some light on these points. This is what |

want o know from the hon. Minister. Thank you.

SHRI BAJNITI PRASAD (BIHAR): Sir, | must congratulate the hon. Minister far the reply given

by him. QA IT1 g Wed B 1 gwudrs o= e g, i 558+ 954 384 097 TN S0
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SHRI PRAVEEN RASHTRAPAL (Gujarat): Thank yau, Mr. Chairman, Sir. In fact, the Calling
Attention Notice is very specific and pointed. It is regarding rotting of foodgrains due to lack of proper
storage facilities in the country. | have gone through the reply given, it is rather not a reply, but, a
written explanation given by the han. Minister who is ane af the most senior and experienced men in
the country, in the field of cooperatives, agriculture, cricket and he has managed a State like
Maharashtra in good old days. But the answer given by him in para 1-12, according to me, ig nat
enaugh. In fact, in para 1-7, he is talking about the abundance of foodgrains. For example, what was
the procurement during 20046-07 and what was the procurement during 2009-10. Then he is coming
to the specific pointt what was the guantum an 1.7.2007 and 1.7.2010. Sa, there is & period of two
years or four years. Sa, sufficient time was available with the hon. Minister to make adequate and

proper food storage facility. But, para 12 is the most unsatisfactory. In fact, the reply in para 12 is,
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"Summing up, my Department is fully aware of the need and is already taking effective measures for
improving storage facilities and reducing losses to foodgrains.” Now, this House is supposed to

know what are the adequate measures, otherwise, what is the use of Calling Attention Notice?

| may request, through you, Sir, that the hon. Minister may come out and inform this House
today, in his final reply, what are the effective measures which his Ministry is going to take. According
1o me, the effective measure can be that he should look all around the country. This country has got
world class airport. This country has got BRTS, rapid bus system. Thig country has switched over to
fyovers. Thig country has switched over fo Metros. See the beautiful rallway station; see the
infrastructure all aver the country. Now, | am coming directly to the question. According to the
figures available with everybody, Railways has thousands of acres of land which is encroached by
miscreants and anti-social elements. May | reguest the hon. Minister to contact Rallway Minigtry and
try to find out how that land can be taken over from the antisocial elements and utilize it for the
purpose of improving the storage capacity of this Department. Similarly, there are highways, dd
Mational Highways and it you go hundreds of miles in our country, around both sides of the Highways
you will have no cultivable land. The land ig lying vacant. Can we find out whether we can construct
storage structure for FCI on the National Highways or not. Similarly, there are many cther modern
technigues. He must come out with an innovative system. Sir, as a high schaoal student during the
vear 1984 or 1956 | have seen a Rallway guard supplying ration to the level crossing man at his door
step. One month's ration was given to every Railway employee who s working anywhere in the
country at his doar step. There was distribution of foodgrains by this very Government in the year
255-56, when Mr. Rafi Ahmed Kidwai was the Food Minister of this country. Similarly, when we are
thinking of & Bill on food security, it is already approved, it will come tomarrow or day after tomaorrow,
why don't you change the system of package? Why are you going for a 100 kilo bag? You can go in
for 26 Kilo bag or 20 kilo bag for below poverty line people. A& revalutionary suggestion has come from
ane aspect. Cancel all these welfare schemes of BPL, at least for a periad of five years. ...(Time bell

rings)... Let me camplete. | am coming to the last suggestion only.
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THE VICE-CHAIRMAN (PROF. P.J. KURIEN): No, no, so many nemes are there in the list.

SHRI PRAVEEN BASHTRAPAL: | am coming to the suggestion only. The entire money of BPL
can be given to BPL families in CAP with a8 reguest to purchaze these essential items from the
Government stores. Entire food distribution system should be completed in a specific time and there
should not be an occasion of rotting of foodgrains. We want a madern, innovative scheme from the

hon. Minister in his reply.
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SHRI NARESH GUJRAL (Punjab): Sir, various Members have expressed thelr apprehensions
and have pointed out how foodgrain is rotting all over the country. | only want to paint out that this is
a gituation in a year when we have a drought, when your foodgrain praduction was minus 0.2 per
cent. What would happen when we have a growth vear? My guestion it s the Government serious
about creating capacity ? The statement of the Minister says that Rs. 149 crores have been provided
in the Eleventh Plan. Dr. Swaminathan has been saying that we require 40 million tonnes of moderm
silos. That requires an investment of Rs. 120,000 crares. We let foodgrain rot, but we will not
incentivise the private sector to come forward. | have a few suggestions for the han. Minister.

Mumber one, & Tew years ago, when the power sector was facing a shortage, the Government had
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allowed 15 to 14 per cent return an investment to the power sectar. We should follow the same for
getting up modern gllos. Food production is tax-free, food processing is tax-free, we must make

food storage also tax-free.

We must ensure that this is congidered as an infrastructure industry so that the debt to equity

norms are made mare liberal and the private sector can comein.

| would also like to inform the hon. Minister, his heart always beat for the farmers, that, in
Punjab, we have a situation where millers are crying, sellers are crying because thousand of tannes
of paddy is lying with them. The FCI muzst pick up that immediately. And, if they are not going to pick

it up, then, it must be allowed to be exported.

My last point is this. We have a very funny policy. Whenever international prices go up, we ban
the export of food saying that we have to contral the prices domestically. Whao suffers in such a
situation ? It is the farmer who suffers. | would like the Minister to assure the House and the country
that, in future, whenever international prices are high the farmer, in India, would be allowed to benefit

fromit.
Thank you very much.
THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Mr. Sabir Ali, just put & guestion.

S wfeR areht (e Sog v, # anuds Arns ¢ 531 S de aga g % B v T i
Y S TRBR & T4 Aqe ] 7301 2 3% Pl &1 ¥l U o 21 A RER U e g ok Rer us
T MET 2 521 &% 91 60 ¥ 70 T9HC BN &5 91 | FATTEd 211 21 2R U6 UH VR 91 £ oE W
o ST TR 2 ofR Wwet 15-20 I H B gSvg) T2 ) ol 2 FNET & aTaN % 918 a1 ¥ER
& ey Rk a1 AR ¥ 991 1 & I} ] 9901 98] § 98 918 B gy # ge S 81 3% 6l 98 9%
T T T 21 A S, J e gsel ol e fhar o [ g8 W Ale-agd o S 8l 89
ST BT 1 SR 2, 95 950 SIS gl 2] G2 T8 ATTh HaATerd & ATHAR| o] o] TR 2

303



% <1 BIel 5 2, 3R 98 219 A B Y 999 & oy S 2, 9139 9 dgg RE o9 g
AT % TR FERR SN WS ¥E] Ted] £ 9 06 1% B Sellel 94 AR T8 S S 99 9% 98
AT IS ] 8] 59 Wbl 21 SUIT H ATI FIag= S el & 3 a8l 4= 115 H 9+ AR ARl
2RI AT 1A ENI 2, B9 IR 41 3fgpe] o =112y &A% Sk ey A SE] 5 8] Gaw A
=R

T, R SRS FoeEA 51 Wi o5 2 MR welv <1 A1 el £ 76 TR &1 aAed] agd 981
2 S oG e IS e 7] AR BIE] S EH a9 61 Ukl 2, 3FR 904 HEdeigwie o
T 712, 91 SO 9 QuR 81 Wehdl 8l YR O 89 W1 U8 2 AR S8 R B¢ Bridie] R+ B
TR 51 SUE BH SRl HT 2 oTT SR el Hal ZUH SN YR RIHS Taa 6| 509 59
291 TRTH1 1 TTg e & W1 §0ch Wl B, A 37011 91 FAI e g

THE VICE-CHAIRMAN (PROF. P.J. KURIEN) : Mr. Javadekar, put one guestion please.

SHRI PRAKASH JAVADEKAR (Maharashtra) @ Sir, | have given a guestion in writing; so, |

expect an answer to that from the hon. Minister.

T U2 & R fean Tew TRates. | v W fe 2 o feaen e famn g7
O 1AM . =1 e TS AR U 13 & oY S a1 aTmie1 g o7 8 U8 Wl ST 9ree §
3 W it fper 2 Y ST a8 w R v e i Bk v we e d we )
TS A AN Hrfediall 9 ve €l 9162 sios unused fiel, # ST @R € i U9 e

unuged silos 2

SHRI RAJEEV SHUKLA (Maharashtra): Sir, | have to seek only two clarffications. In the
Statement by the hon. Minister, it is mentioned, "The fact that some State Governments have
imposed high taxes has dis-incentiviged trade from purchasing foodgrains which in turn hag also led
to higher arrivals at Government purchase centres.” | want to know from the hon. Minister which are
these State Governments who have disincentivised trade of foodgraing, as a result, farmers have

been discouraged.

Secondly, in the Statement, the Minister has given some data according to which from 2000
onwards, the foodgrains have been rotting in different silos. So, | want to know fram the Hon.

Minister whether this s for the first time that these foodgrains are rotting or there was no facility to
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3.00 P.M.

keep this food for long. The data given in the Statement show that in 2000-01, 1.82 lakh tonnes of
foodgraineg damaged and in 2002-03, 1.35 lakh MTs of foodgraine damaged. So, | want to know

whether this iz happening for the first time or it has happened earlier also.
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THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Shri Jesudasu Seelam, please put just one

guestion. This is the last guestion.

SHRI JESUDASU SEELAM (Andhra Pradesh): | am glad to report to the han. Minister that
Andhra Pradesh has recarded an agricultural growth rate of 6.4 per cent. Thig year, we are expecting

a bumper praduction of 220 lakh metric tons.
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Sir, | just like to draw the attention of the han. Minister to the fate of the farmers. Around 40
lakh tons of BPT rice is lyving with farmers. ks there any propozal before the Government to permit the
export of BPT rice? It is because its value is double that of the basmati rice. There is & competition
for basmati rice from Pakistan and Bangladesh. But there is no competition for BPT rice from
anywhere. If there is a demand, it will yield more maney. The Government can permit the State

Trading Corporation to export and then share the profit with the farmers. ...(Time-bsell rings)...

My second guestion is! |g there a proposal to bulld new godowng in the State of Andhra

Pradesh so that the BPT rice can be produced in all parts of Andhra Pradesh?
THE VICE-CHAIRMAN (PROF. P.J. KURIEN): That's all. The Mirister is on his legs.
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1 9T DHH B b (oY AT FT Y Aol &, 39 TR A= &1 3dedaha 2 59 CAG B o U T
ST ERE 1 I Rl 579 A S 91, godowns e 21, T4 BAN SR UE criticiem S 1 2T
g7 91 hire 5T 3117 empty godowns & 037 3T 01 951 81 39 YHY B9 8 godowns de-hire &9
TS| EA AR 950 Fw e, UHT RRITT 2T 21 89 de-hire ToRATI WX godowns @ e B o1 &R
capacity W ¥ &Y A7 511 29 capacity 8 @91 &1 €Y, 2T 984 income g3, WETIRRRIfy =2
B ¥ TT ofime s el g SIEe®] Sl 7 8 THh TN H GE &1 N In 2005-06, the total

income was & crore 36 lakh, 2006-07 165 crore 15 lakh, 2007-08 12 crore 23 lakh, 2008-09 18 crore
and 2009-10 7 crore. S FOIL 6T STET income eft, U fRufa =2t 81 299 S capacity de-hire &
of, TfY BT 67 2003-04 T 29, 2004-05 T 389, 2005-06 T 566 7 2006-07 B 563 thousand capacity
de-hire BTN 3EH T de-hire fopan, Tl TRRURT 91 &1 w7 U851 U TRIT @91 7130 76 20+
TE capacity T2 % ol HIRTE & N S W W &Y, 9B utlizaten $F 2T o1, gEW
criticism &1 1 FY 59 98 | 11 agricultural procuction &1 SIU&HH o & 912 84 respense
T, TeparT 1 WRI T, SO U9 08 ot 970 5HN O AT 135 o7 7 Fel sAN A
WIS T | 0] AT UGS &1 TR & BIRA 2 7 TolE 0| T, S I3 & A0 9§ 269
HIGRU] T Ueh 1 UIeH1 BT 12| 3 DI & A 9 8% 11d A fraHT & A e 81, iR &g
WIS B Al indlividal B1, S6 ] 1% AR 1, S B9 174 7 $6 7 H storage &1 Tl B B
T30 ST NTidies WETAE] R &1 DI Agrioulture Department @ through 98 381 H ferT 107 3R
el % Wie| U 59 TN e 3% &) TUS] ofF SHR g1, AR U W4 godowns BIS 9 T w41
W4T godowns B9 3T &4 & (oY a2, G 81 81 B & @i, e i a0 Wis a8i
T 2 T FY gEN FIol, USTEN 981 W 9 ¥ capacity 2T, WA 21, 91 S -3 0 & & o
384 P foly Ao v 1 SEH FC S TS B SHH SITE] o1 el g3, AR B 51 g6
A IR B GRS ®1 1 ST 19 51 T51 | T 1 T WE AFed & #7109 W o
TS 21 U T U 71 % S0 91 I &1 e T S WISde O1e RA9S] e aTel AR T8 o
1 WY &R ¥e 2| HE ] 9% MW (3 1Y, S o8- | IR $F Wy H1ang) Sar Si e
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S-S T I A 1 a7 B8, 98 [Hepd Y &, W O] 0 ATH He ¥ H $m U] T 3
ofY, e Sfaey 1 2 SN R (et g2l o1 ) ges-5 1 WA B 81 81 018 2, #ifer Sl
i g9 vt e v B

e A IW B B g R e Well, ST g PER B9 gel, [ a8 59
O UTE el ) TR E1 8k apdl-ardl 5 THY TEe S WIe #1 RS 39 &1 P iR T &)
A2 T 2 O o weg T S0 a5 ores] N g 21 ARTeRTE S IS @ UNeR | 9T ule
RTaT BURIET B9 e &1 e, 8 N 1 ¥ gleeres 81 Wl IS Tl o w wred | A 6 gy
IR H PE FHEIRE 2

I 3H WS % TR U SA1Y G100 AT e AT 16 T F - T=el 20 W T BN
BT W 2], e ol ST QR BRG g9 9 U B IRS! B B W YN B 8l 5H
gl | TS 950 SRS A1 2 P 5 W U ST 1 99 IR Y Y| $T 19 WRePRI A,
ST RN ST AR 7 Sed a9 & a8 4 ST ofe A @ @B oig femn &, i 9 e
I B RSN & T, S HIe ) TR BT 014 o+ T 21 36 T o 1eT g0 T e o 2
=0 TG 61 2 26 ol OF =1 IR 59§ 59 9N HEAe (S 1eH BN S Ui B wh A G918 B,
S W WA &1 W1 & Se¥ Bl he B § A1 Tl BRI 2, TH U8 B4 T2l B AR R
e 29§ et e, 99 9 wieee RS ofdy R B 39 9 ¥ ¥ 93 F deg e &
T T TS BIHH Tl S

S T BT 9 wrE i) O wienm o < N SReRie 9919 ST, S g R ey
Wel o &1 JaN W BT 51 G2l BN Hel T8 [ gopRgaaR el o+ & ds S e A 1 od]
T A B el 2| BISTIETE T 1eegi & ARIA ¥ AT =11 911 el Wb, 39 o) AT e B
TR TS & 76 W 4T U FEwA & B 9 1e &0 B a8 & 17E 21 3 U651 0
A 29 Y A 1 Ud WEdE ISt B HSS U 8F g€ TH IR B SRl 9TEd 21 3Hd WRl- R
FE BONT A SEUT, ke 2SR AN o) SUREeii BaNes o e, 31 b1
WS & HemH ¥ HURIET 1 A7 A F21g S @1 TF HHTH SHE-ONE 0% 3% $9] 61 O]
EARIEE]
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N YT G AR q5 3728 | I ATE 6 vord @l Aes O 15w e | g B o He 2
59 IR Yorg WD ofR e MR, o TR, 29 a1 < o8 e a1 8 ofiw wiEl 0w
SaTEEH B a1 5T S 8, 39 a8 A 58 QU 31 21 ug 99 w9 2 5 e & 96 E e W
T 21 oY Yo BT S 55 59 BR1 6 o B, 1 VA HiEfeT W 2 S s 07 duvEsd
T ST WA, T SO dic e A Aag i g g0H Jord el vd he ffgd T arman
TEARITE SFre] o= el SReleeze &1 #ae ¥ wEl-wig) 1 Qv 291 # 26 g UM &1 & &%
Tl 5, IS Haw J Vo AT ud e | & R 2H @RI a1 9id 3% &Y 91 8| e
RIS OX B §5 e BRI H oY 1 &, Sifee ofg SR U U8 U 1T I AT 8, R
S e # QR 1 U 1G] A0 FeheT| 34 WieR @9 A 991 el H1 6w 7] 2, § aaey
28 BRI

SUD TR BT 0 IR 41 SUIST &1 o+ & Told Hedll| [Yoel TR-ie el § 8971 &3 Suiie!
. T.aTE . % HI9 W oY 1 2005-2006 H 22,510 =71, 2006-07 7 20,430 7, 2007-08 7 17,090
21, 2006-09 # 26,000 = ¥21 3f¥ 2009-10 & 3T T 9,170 27, T & fsel 9e-919 aiell § =1
I AT B ¥ T 2, SO Seel 6 9 § 90X SU% HE SHIE] 0¥ 371 Be] (AR g8 &
AR TE SHIET IR TS Hegae &1 HF de B gHS §r ), 2N | & Aki-gw | gad) weamn
7 R 2| T8 U8 iea ) SRS e e 8, 981 WIgde AR &R a2 ST budgetary
provision @Y% B 8 & (o7 aTeF 4 Ud Sdshd ofF &1 857 JURI &1 8 ok s W AT 899 &
YA B 2| THH BE WSA1 A BH S o @1 TR BT 2 951 I% 59 BHH B qR] B Bl
3’ BHRT €0 SUTE] ¥R ST HEDH W 3RTel S1-dF Well H warehousing @1 U% dgd g€l
aggressive programme TR U BT B O] I 2 oNE S I ﬁﬂ@—d <t @ WErTT 9
TEl WISH | S B IN 2B TpgT TR 21 3] Sep AR WY SUePT OR1 379 d el 8l 98 518
WEW o F1 2| AFR WEel! B 4T IHT TINE 1 SgTe] W Weld, 91 78 @ 2 1 98 Sumel
arEfefre & anst o Byt e wWere 29 ot waEv dg7 81 £, 91 food security @ Y UB
T 21 2 E IR SUIE] GHY A o6l N &G U5 2 2 FE A0 9SS0 7 T8 FE
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i Mg fepd=l ATall ac ol ¥ 22 8 UF Ul Brend g, 89 areaRT 8 o) gar % =9 wur=r

A T 1 ST R B, S BHN] SIS JHH T B 0] 2, AN 81 Sls SaTaT Al Sd1e] $
T 21 T 21 39 ¥ Bl Y BRITR AT S 71 397 & w2194 1 28 2R old stock BT I &1
T T H SHT 2008-00 T TP 23.63 TG =7, 2009-10 BT 40 A =4 2 AR 0 T1el B 44 TE
AL F1 AT U SUIS] Pl ¥l 89 J8] 78] e 5| BA 51 Ul &l 1 7] e 87 HIRe SiY 93

A o18 ge RN & e 26 T 21, Public DistrioUtion Systern & TTHEH U9 &0 =121, o7
Hfl-H ] A Po-F-po wee 91 2 21 gt urel 29 onfl 3 w2 & 1% faew | anf) o
Tifver ares) o © 721 g2 I e & i fefgaey & RS WY ore 2 16 gai ot erdl o o)
R 2T g2 &, NEe A 41 q1Nel & ares B ] (IR onft 21 2 T SoR we el o e foel 7
T 21 A 81 AR fvar 2 R 5 AR He N H TR H ISeTy S |1 3T & 3R
AR T gaald T2 AT TRl Y 1 IR 951 21 978, A1 S o B RN R WY
w1 o Bl ged! 21 T gRfrfa s wds | 8 9adt 2 iR i wdT e i 21 v 2, sufow 2
i B4 v €1 gedl 8| 369 UTeT-9gd JPU BT &, U8 910 U9 &, FR ulimately food

secLrity T T T2 T o o7 26 T2Id TE+ gl 2| S T2 1 Wi W] o) o1 <19
1 72 ERT w9l 99 T wie o Rk o, 599 99 geradie |l e 2n &9 59 a8 | a0
IR & T ) AT e 1 30N =6 U G 6 w -1 O 26 W R S ey ? SN 9T
TR W 2, TEe Uagdld S @1 U T 2 1 SUIE] WiE 2 S se usl @18 wee 95
E17E I S BIE Flad 7 75 T food security T 1T 714 &+ ¥ AT81-950 THEH 2R &R
NS B Eh geil, dl 37 § FiE-1 It 28 Sl w91y ? e vg ween a7 o e
T AE ¥ B U2 O TR 6 g IS @1 I 61 A1) Bl S B T gy
20071 ¥ 2004 T FRIT 74T 9% YAAYIE e 3 T2 T 1 UaHIE 2001 H 14 N =, SUb
ATl T 46 TG T, 2002-03 H 124 #RF 2 IR 2003-04 H 103 TR =1 BA1 15 H TH T00C
T ban fFaT AT T2 S TEETTE fmaT T, a8 Sified v | fear 11, w0l geveere Arbe §
o7 d1diUe ¥ ¥ Uey 2 fiRT T, 99 S 9T S5 BRI 16,240 BRIE $IL B Al yad e
% 39 BTG 9F WHR & FI9 AT off, 1 9eer = &1 7 9 92 990 o 76 20 g e
HREp 16000 RIS FT WA S AN F1 S I Ae-a80 JHU AT T2 Fow, e F2
T &1 U1 ER, AR UEl S0 @Rl b (oY TSl I epdl| SERT SR | Jer g3 &, TSl
WWWW\WH‘S’COM@O@ decision Ww%wﬁﬁmﬁﬁaﬁwﬁ
BT, 99 AT 08l w16 W, 39 9= e 5+ g AT
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TP -9 public distribution B9 off-take 79T, 887 39 U< =474 faam # ik 3o+ s
S T2 § 73 B9 TR & oI ¥ T8 off-take of TPDS during the year 2001 was 130 o1 T,
2002-03 & 203 Sl 2, 2003-04 & 240 & 2, 2004-05 & 294 #rg @ 2l w9 g9 g off,
THF TE 2006-06 7 313 AN S, 2006-07 7 316 TG . 2007-08 7 332 TG T4, 2008-00 7 346
N 2 afi¥ 2009-10 § U8 432 @R 2 1 G¥HN &1 U8 TIid 2f) % public distribution &7 off-take
P T, U N T T S0 IS0 ONGRI 61 el 21 RTETd o, e off T W A o
e W off-take THIT, S64 U8 919 W15 21T € 6 forg 1 o g9+ o fovan 5 gei £ ot v

B public distribution o o7 I8T STel@ EXIT 30T SAH off teke BT &N T8 public distrioution

systern @ HEOH W AR T ST, THHT A9 S S &1, &1 o1 £ 13 316 o 9 21 )
ST §H7 U consciously WHIR 1541 AT8]-959 &1 GHUTH 3, 34 914 &1 41 84 4 a-TH
R TEN 61 §9 WK, 59 59 IR W S =E 21 B9 ofl, SR e a8l e w1 5116
U IR 5 P8 DY D] WIIIDH] &, SUH| H WIHN SRl &) ST 5 ey f&eirn % anrel 31-
T AT H g 91 H TSR & AHE] B B BN b (A [T IR SR B g &,
S B B B R B TRE o investmert ?bﬁﬁ, =H private participation % AqETH F irvest
T 1Y BH WOT TaHe W B | encourage T, TS S@1 T S0 FHNES & HEIE U 20d
SFT =2 AR §H TR =T &= =Y, T 1h 371 @] T+, T2 a7 24 (el Ao 781 2 AR 59
291 % fom we Bre 2 8 me vl & v vs ae v e St e B

T A BIE EI A B N GHE FE 1 SHY $B GEAN AR E AR 99 IR ARG TWER
B IS W 2T U-31 5 A ] S 9 21 B a7 i 2 5 @i B @1 0w @ e
I B, O 9T ] B BN A P T Tal 261 2 YU BIE | T TN I8 YEId e
% a7 ufivet &1 F5 distribute B 2, SIS & 37 M9 SuTET g T w2l 842 98 i &
TG IV e 9 TR, TR I 0 &1 Q8T a9 § 75 FA] possible TET 2 3T AW N B
THEETY 21 G TR SO universalization 1 demand 8 3R ORI V% TUIYA 5 @R, §9 oRE B
TS [T+ & &, 29 3 HIRE B R e Hioeed 21 S| SHSY 50 IR W -WHs] &Y B B
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TR ¥ IREPR P! AF I U5 1 59 H a9 <3| SHH UNBR &1 Sl 1 2, U 89 Qi e &
A T B IR 31| AT S8 2, SHie 29 allocation H 5 E TRE W 92 R8T Y 9% 5,
I IV EANT S &1 594 open market F T H71 997 B w0791 IR FN 90E Y e EEd 9
TN TG TWER F TN 7 S0E] P 2, THH] o & oY T2 9 B o, 399 ot @d &0
TN o NGB B Aed N o7 B B &1 THI & AR T ¥190 TGN %1 Public Distribution &
T SHTET W SUTE] ST7S1 21, 79+ ¥ 10 S6 Aregs W 1 =11, W 21 W 7R U o fy 357
7 &, 26 foly ¥ 21 H warehousing 1 T1 BIUHA I, 36 99 IS H91 2R 30 HHHA 5
3t H weft 1wl o, ) avE ¥ BH A ST TTed &1 S TR el 2, 98 U ol gl
TRE B HB HE M| % 418 ZUI §a A Food Security Law P I H 2110 H=1 AT TS I1 GYEN B

AT 99T 3R 919 89 Food Security Law @1 910 ®ee 2, 39U TRGIN & WRI 94 U ($¥hd $id &,

T SHE TRI-U BT 08 o e 2R 16 W19 89 Foed Security Law S99, @1 28 790 B
AR S 2rgey &Y 247 2lrl, o g9d fow e dgraw gar 9290, Preourement &e1
TS, Storage H] TS 3T 579 &1 1 HHTT 2, I B &1 53 HRA1 IS U IR IR 86 <l
T2 2 of I T8I e 2 125 35 e el

SHRI M. VENKAIAH MNAIDU: Sir, it is & very impartant issue. Cutting acroes party lines,
everybody has got concerns. But | must tell you the hon. Minister has really disappointed all of ug. |
would like to draw hig attention to only one important factor. No, no. You see, this i very important.
The storage capacity of the Food Corporation of India in 2003, owned and hired, 26.59; today, the
storage capacity of the Food Corporation of India, owned and hired, 25.86. Are we moving forward
ar looking backward? This is the figure of the Food Carporation of India. It is taken from the website
of the Food Corporation of India. | have the details, covered under plinth, 2003-31.73, now, 28.84;
31.73 was the capacity at that time. Today, it is 28.84 in totality. The situation is so serious and the
Food Corporation of India is not Tulfilling ite responsibility. The Chairman of the Food Corporation of
hdia himself said that there will be a storage problem for 50 lakh tannes this year, and he said
because the State... (Interryotions )... Sir, the entire country is agitated. The Supreme Court i

agitated.
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THE VICE-CHAIRMAN (PROF. P.J. KURIEN): He has already replied to that.

SHRI M. VENKAIAH NAIDU : No, no. He has not given satisfactory reply. | would like to convey
to the Minister as far as the Supreme Court observation about the APL ig concerned, we are not in
agreement with the observation. The Government has taken a right stand because the margin
between AP and BPL is very thin. There are & lot of poor people who are in the APL also and there
is universal demand to increase the BPL category. That being the case, we cannat accept the
Supreme Court obeservation. It was orly & remark. So, the Government can go back and tell them
that this is a policy and the palicy is like this. But the main point | would like the Minister to answer us
ig that the capacity was 26.59; it has now come down to 26.86; total 31.73, now it is 28.84. What is it

you have added 7 This is one guestion.
Second is about the rural godowns, what are the incentives ? He has not made anything clear.
THE VICE-CHAIRMAN (PROF. P.J. KURIEN): You are making a second speech.

SHRI M. VENKAIAH NAIDU: | am not making & speach at all. | don't want to make any spesch
at all. My point is concern. The Minister was trying to explain that the off-take ig more. Off-take will
be more when the prices in the market are high, then the States will take more. At that time, the
prices were low, that is why off-take was also low. | don't want to join issue with him on that issue.
My point is, today, food inflation is high. You have enough food stocks, surplus food stacks, but still,
food inflation s there. There is no angwer from you. Please explain to ug about the storage capacity

added by the FClinthe recent years during your stewardship.
SHRIM.V. MYSURA RECDY: Sir, | want to seek. ... (Interryotions ). ..
THE VICE-CHAIRMAN (PROF. P.J. KURIEN): No, no, no. ... (intermptions)...
SHRIM.V. MYSURA RECDY: Sir, | just want to seek a small clarification.

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Mo, no; | do not permit you.

..(Interruptions )... | have permitted him because he has initiated it. That's all. Nobody else is
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permitted. ...(Interruptions)... | cannat go on violating the rules. ... 0nteruptions)... | cannot

viclate the rules. ... (dnterruptions )... | cannct viclate the rules.

SHRI SHARAD PAWAR: We have the support of these three. In all these three, some of them
have been congtructed; some of them have been hired. In the original statement | have made, it is
etated that in the last few years, fram 223 lakh tonnes, we have gone ta 274 lakh tonnes. That means
we have practically improved the capacity by 50 lakh tornes. It might be hired also. By "hired” |
mean, it is taken not only from private agencies but it is taken from your Warehousing Corporation ag
well. That is also one of the Organizations which is under the same Ministry, but it is an independent
Organization. There are some States where the Warsehousing Corporation, where the Government
also associates, supports them. YWe have to uge their capacity also. The programme which we had
taken iz not only with the help of the FCI. We have taken this type of programmes with the help of

other semi-Government and private agencies also.

GOVERNMENT BILLS
The Trade Marks (Amendment) Bill, 2009

THE WICE-CHAIRMAN (PROF. P.J. KURIEN): Now, we take up the Trade Marks

(Amendment) Bill, 2009,

THE MINISTER OF COMMERCE AND INDUSTRY (SHRI ANAND SHARMA): Sir, | rise to

move:

That the Bill to amend the Trade Marks Act, 1999, as passed by the

Lok Sabha, be taken into consideration.

Sir, with your permisgion, | would like to make a brief opening statement an this Bill before this

House takes it up for consideration and passage.

During the last few years, India has endeavoured to develop & modern, vibrant and user-

friendly Intellectual Property regime in the country. Our approach to intellectual property pratection
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